ITEM NO.32 COURT NO.4 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 916-921/2016

M/S. U.P. TRANSFORMERS INDIA PVT. LTD. Appellant(s)
VERSUS
COMMISSIONER OF INCOME TAX (CENTRAL), KANPUR Respondent (s)

(office report on default to be listed before the Hon'ble Judge in
Chambers)

Date : 09-07-2018 These appeals were called on for hearing today.
CORAM
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
[IN CHAMBER]
For Appellant(s) Mr. Pawanshree Agrawal, AOR

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

Last opportunity of two weeks time is granted to the appellant
to file spare copies and affidavit of valuation as prayed for

learned counsel for the appellant.

(MAHABIR SINGH) (PARVEEN KUMARI PASRICHA)
COURT MASTER BRANCH OFFICER
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